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Dautles for GR.Ps.

2207. SHRI D. P. YADAV: Wili the
Minister of RAILWAYS be pleased to
state the defined duties for the
G.R.Ps, posted at different Railway
Stations.

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS & IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): The duties of G.R.Ps.
posted at Railway Stations are as
follows:

1. Detection and investigation of
offences, cognizable by the Railway
Police.

2. Inquiry and report under
section 132 of the Railway Act of
1890.

3. The arrest and detention of
offenders in cognizable cases and
other cases in which arrest is au-
thorised by law.

4. The prosecution in Court of
cognizable offences and non-cogni-
zable offences under the Railway
Act.

5. The reporting of all instances
of oppression and fraud on the part
of Railway subordinates or others.

6. The firavelling in passenger
trains of specially selected officers
and men for the prevention and
detection of crime and for the sur-
velllance of suspicious persons.

7. The entry in prescribed regis-
ter and books of offences, reporis
and complaints of all descriptions
brought to the notice of the Police.

8. Control of passenger traffle in-
gide the station premises more par-
ticularly on the rplatforms, in the
booking offices, waiting halls and at
the entrance and exit gates where-
ver epecially required on emergen~
cies by the station officials

9. The control of vehicular and
other trafic in the station com-
pound.

10. The maintenance of order in
standing passenger traing, prevention
of over-crowding etc.

11. Watching loaded passenger
traing when standing in stations.

12. The arrest of those found
committing nuisance or suffering
from infectious diseases and keep-
ing the station premises clear of
idlers and beggars.

13. Examination of al] empty car-
riages on arrival at terminal sta-
tions for property leit bhebind pas-
sengers and to see that carriage fit-
tings have not Leen tampered with.

14. The removal of bodies of per-
sons dying in trains and on stations
premises and conveyance to hospi-
tal of sick passengers. ’
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Loading of Coal

2210. SHRI K. PRADHANI: Will the
Minister of RAILWAYS be pleased io
state:

(a) whether it is a fact that the
loading of coal has increased substan-
tially;

(b) if so, the quantity of average
daily loading of coal in Decembter, 1980
and January, 1981;

(c) whether it is a fact that the
movement of coal to powar houses had
also been stepped up; and

(d) if so, the average gquantity of
daily movement of coal to power hou-
ses?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS & IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI MALLIKARJUN):
(a) & (b). Yes. The daily average load-
ing of coal which was 9,447 wagons
in December '80 increased to 9,639 in
January '81.

(c) & (d) Yes, The daily average
loading of coal to power houses increa-
sed to 8,066 wagons in February 1981





